1 FORM B
. PUBLIC ANNOUNCEMENT
i :Flunulatlun 12 of the Insolvency and Bankruptey Board of india
(Liquidation Process) Regulations, 201 B)
| | FOR THE ATTENTION OF THE STAKEHOLDERS OF AABHA INDUSTRIES LIMITED
7 |/8I. | PARTICULARS DETAILS
No.
1. | Name of corporate debtor AABHA INDUSTRIES LIMITED
2. | Date of incorporation of corporate debtor | 14/06/2010
3. | Authority under which corporate debtoris | ROC Chandigarh
Incorporated / registered |
4. | Corporate Identity No. / Limited Liability U17290PB2010PLCO34005
Identification No. of corporate debtor
5. | Address of the registered office and B-VI-796/12/5, Street No. 7, Gaushalia
principal office (if any) of corporate débtor | Chowk, Madhopuri, Ludhiana, Punjab,
i ‘ India, 141008 :
6. | Dateof closure of Insolvency Resolution | 21/04/2026
Process - |
7. | Liquidation commencement date of 21/04/2026
corporate debtor (Order received on 22/04/2026)
8. | Name and registration number of the CAIPRajesh Mehru
insolvency professional acting as liquidator IBBI!IPA-OBMP-P-DM
, . : : | 2023/14082 =
9. | Address and e-mail of the liquidator, as 2761/11, Gmlwhuar Imwial!-[n‘l.‘al
| | registered withthe Board T Street, Ludhiana, Punjab, 141001 '
i ; rajesh_mehru@yaheo.co.in,
! cirp. aabhainﬂmhiss@mm
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